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provisions of Securities and Exchange
-Board of India Act,.1 992.‘having its Head
office at Mittal Court, B - Wing, 224
Nariman  Paint, Mumbai 400 021
fépresented by its Asst. General Managér,
‘Raksh,Bhanot .

.

) ‘ VERSUS .
1 l.ndica Greenéhie!d & Resorts L,
Company incorporated  under the
Companies Act, 1968, I;aving its Regd.
Office at 305, Mukund House, Azadpur
Commercial Complex, New Delhi-110
033 and also at MB-.23, Indra Prakash
Building; 21-Barakhamba Road, New
Delhi-110001. |

2., Shri Rakesh Singh S/o Shri B.Singh,

Director and Promotor of the Accused
No.1, Mukund House, Azadpur
Comrhercial Cémplex. New Delhi-110
033 and also at MB-23, Indra Prakash
o5
Building, 21-Barakhamba Road, New

- IN THE COURT OF ADDITIONAL CHIEF ,
L ]
MAGISTRATE, DELH)
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- Securities and Exchange Board of India, a

J.'statutory body established under the

e
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...Complainant
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Delhi-110001.

3./§ﬁri Sanjay Kumar Singh, S/o Shri

B.P.Singh, Director and Promotor of
the Accused N6l1, Mukuﬁd House,
Azadpur Commercial Complex, New
Dethi-110 033 and also at MB-23, Indra
Prakash B.uilding, 21-Barakhamba
Road, New Delhi-1 100(;1.

4. Shri Sharad Kumar Slo ~Shri Hari

4

5.
’

Prasad Ya.dav, Director and Promotor
of the Accused No.1, Mukund House,
‘Azadpur C'(;mmercial Complex, New
Delhi-110 033 and also at MB-23, Indra
Pmkash Building, 21;Bara!<hamba
Road, New Delhi-110001.

$hri Gyaneshwar Prééad, S/o Shri
Rameshwar. Prasad. ‘Director and
Promotor of the Accused No.1, Mukund
House, Aza.dpur Commercial Complex,
New Delhi-110 033 and also at MB-23,

Indra Praka.;v,h Building, 21-

Barakhamba Rbad. New Delhi-110001.

T 6. Sbi Sanjay Singh-S/o-Shri R L.Singh,

L7

Director and Promotor of fhe Accused
No.1, Mukund House, Azadpur
Commercial Complex, New Delhi-110

033 and also at MB-23, Indra Prakash
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Building, 21-Barakhamba Road, New

Beihi-1 10001.

Z; Shii  Akhilesh Rathore  S/o sy

R.Singh, Director and Promotor of the

Accused  No.1, Mukund  House,
Azadpur Commercial Complex, New
Delhi-110 033 aqnd also at MB-23, Indra
Prakash  Building, 21-Barakhamba
Road, New Delhi-110001.

8, Shri Arbind Singh Sio St 5., Singh,

Director and Promotor of the Accused

- 'No.1,  Mukund House, . Azadour

Commercial Complex, New Delhi-110

033 and e'ﬂso at MB-23, Indra Prakash

Building, 21-Barakhamba Road, New

Delhi-110001.

. Accused

OMPLAINT UNDER SECTION 200 OF THE CODE OF CRIMINAL

COMPLAINT

PROCEDURE, 1973. READ WITH SEC. 24(1). 27 dF SECURITIES AND

EXCHANGE BOARD OF INDIA ACT 1892
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